COURT -1

IN THE APPELLATE TRIBUNAL FOR ELECTRICITY
(Appellate Jurisdiction)

DFR NO. 222 OF 2017

Dated: 26" April, 2017

Present: Hon’ble Mrs. Justice Ranjana P. Desai, Chairperson
Hon’ble Mr. 1.J. Kapoor, Technical Member

In the matter of :

Haryana Vidyut Prasaran Nigam Ltd. ...Appellant(s)
Vs.

Haryana Electricity Regulatory Commission ...Respondent(s)

Counsel for the Appellant(s) : Ms. Swapna Seshadari

Ms. Neha Garg

ORDER

The appellant shall file an application for exemption from filing

certified copy of the impugned order along with requisite fees.

List the matter on 22.05.2017.

(1. J. Kapoor) ( Justice Ranjana P. Desai )

Technical Member Chairperson
ts/kt



